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(4) To ciralate information regurding
customs procednres;

(5) To furni:h information or advice
to Member States; and
(6) To co-operate with other interna-

tional organisat.ons.

(¢) The following are some of the ad-
vantages likely 10 accrue from the member.-
ship of the Council :—

(1) The Council is a very imporiant in-
termational orgenisation which deals with
study of problems of customs technique
encountered by Customs Administrations
and seeks to ind concrete and practical
solutions to the-e problems at the inter-
national Jevel. It has becomg the forum
for advanced thinking on customs malters.
Membership of the Council will enablie
India not only o focus her own problems
properly at an iiternational forum but also
to exercise her due share of influence in
the decision ma.ing process.

(2) Participation in the Council’s ses-
sions will enabl- India’s representatives to
secure direct kiowledge of the customs
problems in other countries and to draw
conclusion regaiding their own  Customs
Administration f om the solutions adonted
or proposed by other members.
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$[AccioeNTs IN DELHI

235. SHRI RAM SAHAI : Will the
Minister of PARLIAMENTARY AFFAIRS
AND SHIPPING: AND TRANSPORT be
pleased to state :
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to Questions

(a) the number of accidents involving
car, truck, bus and scooter which took
place in Delhi in the months ¢f July.
August and September, 1970; and

(b) the number of such accidents which
occurred due to lapses on the part of truck
and bus drivers ?]
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+[THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY CGF
SHIPPING AND TRANSPORT (SARDAR
IQBAL SINGH) : (a) The Dethi Admi-
nistration have reported that there were
1,649 road accidents in Delhi involving
the types of vehicles mentioned, during the
relevant period.
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$Transferred from the 12th November, 1970
+{ 1 Bnglish translation.
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FICENTRAL ASSISTANCE TO DELHI, CALCUTTA
AND MADRAg TRANSPORT UNDERTAKINGS

237. SHRI LAL K. ADVANI :
SHRI 1. P. YADAV :

Will the Minister of PARLIAMENT-
ARY AFFAIRS. AND SHIPPING AND
TRANSPORT be pleased to state :

(a) whether a team of Planning Com-
mission has recdently recommended that
the Transport Undertakings of Delhi, Cal-
cutta, Madras and Bombay cities should
be given grants by the Central Govern-
ment;

(b) whether the team has also urged
that apart from the grant given so far
in the current financial year a grant of
Rs. one crore should be given to Delhi
and a grant of Rs. 2.20 crores to Calcutta;
and

(¢) The details of the action taken so
far and the future plen in this respect 7]
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to Questions
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+[THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SARDAR
1IQBAL SINGH): (a) The Working
Group on Mefropolitan Transport Services.
appointed by the Planning Commission has
not made any suggestion that the Ceatral
Government should give grants to the City
Transport Undertakings in Delhi, Calcutta,
Mgdas and Bombay. However, the Group
has 1ecommended that statutory Road
Transport Corporations should be set up
for the management of these State Trams-
port Undertakings and that capital contri-
bution should be made by the Central
Government in these Corporations threaeh
the Ministry of Shipping and Transport.

!

1 English translation,



Staten ent by

145

(b) The Working Group has recom-
mended that the provision for the current
year for the I).T.U. should be augmented
by Rs. 1 crore and that for the Calcutta
State Transpot Corporation by Rs. 60
lakhs,

(c) So far as the additional provision
of Rs. 1 crore for the D.T.U. is concerned,
the matter is ' nder consideration.

In regard tc the Calcutta State Trans-
port Corporation, the representatives of
the Governmert of West Bengal have in-
dicated that it will be possible to meet
the Corporatior 's requirements in the cur-
rent financial y:ar from the loans obtained
from the TIndustrial Development Bank
of India, the provision made in the State
Plan for the purpose and the Plan re-

sources for the Caleutta Metropolitan
District.
As regards he recommendation about

conversion of he City Transport Under-
takings into Road Transport Corporation,
the financial iriplications of the proposal
are being exam ined.]
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+[CLosURE OF THE REGIONAL ENGINEERING
COLLEGE, JALPAIGURI

248, SHRI RAJNARAIN Will  the
Minister of EDUCATION AND YOUTH

SERVICES be pleased to state :

(a) whether the Regional Engineering
College at Jalpaiguri in West Bengal has
been closed recently for an indefinite
period;

(b) whether it is also a fact that the
said college had to be closed on account
of attacks by Naxalites on four occasions
in the past; and

(c) if so. whether any action was taken
before the closure of the said college?]
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$[THE MINISTER OF EDUCATION
AND YOUTH SERVICES (PROF. V. K.
R. V. RAO) : (a) to (c). According to
the reports available, the Jalpaiguri Engi-
neering College, a State Government insti-
tution (not a Regional College) remained
closed from June to November, 1970 be-
cause of Naxalite disturbances. The
College has since been re-opened]

12 Noon

CLARIFICATIONS IN RELATION TO
THE STATEMENT MADE 3BY THE
MINISTER ON THE 23RD NOVEM.
BER, 1970 REGARDING THE DIS-
COVERY OF DEAD BODIES OF A
NUMBER OF YOUNG MEN IN THE
24-PARGANAS DISTRICT, WESY
BENGAL

SHRI GODEY MURAHARI (Uttar
Pradesh) : T want to ask clarifications
about the Bengal incident,

SHRI A. G. KULKARNTI (Maharash-
tra): The Government has appointed a

1 Transferred from the 12th November.1970

[ 1 English translation.



